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REGN,ND, D.A. 45/87. DATE OF DECISION: 30th July, 1992,
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Union ef India & Ors, ees Respondents,

i

CORAM: THE HON'BLE MR, JUSTICE V.5, MALIMATH, CHAIRMAN,
T THE HON'BLE MR, I.K, RASGOTRA, MEMBER(A),

For the Petitioner, | ees None,

;

For the Respondents, - ese Shri B.K, Aggarwal,
: : Cours e1,

JUDGEMENT -(ORAL)

(Hon'hle Mr, Justice V.S, Malimath,
Chairman) :

Neither the petitisner nor his counsel uas present.
Shri B.K. Agagarwal, Counsel, was present for the respondents,
As thislis a'vary gld matfar, we consgﬁer it apprepriate teo
dispose of this matter on merits,
2, This case is fully covered by thg.jgdg'enent of the Tribyrel: in’
0.A,.No, 38/87 and connected casas, decided an 24.7.ﬁ992.
'The petitioner was in pursuance of a local test held by
the Station Superintendent appeointed as & Coach Attbndadt,
Subsequently, he was asked to take a remgular test for filling
up the éast of tmach Aft@ndaﬁt an regular and division-uiso\
basis, The petitioner declined to teke the test contending
that his earlier selectien must be regérdéd as regular; and
.that, therefere, he is nat 1iable'to ﬁaks another test.' The

nature of the test and the appointment he parned in pursuance

' “V/ thereef was only fmf making ad hoc arrangement by the Station
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Superintendent, Under the relevant rules, the appeintment
has te be made by a Selection Committee on division-wise
basis after a selectien test is held-For that hurpose.

The sriginal appeintment was only on ad hoc basis ner uwas

the selection in accerdance with the rules by the Selection

Cenmittee, That Qaé 2 lecal arrangemsnt made by the Stetien
Superintahdént, Hence, he cannet claim a right te the pqst

of Caaﬁh Attendant uithéut getting - selected":- 1n‘accordaqce
w%fh the statutery rul;s. The matter is fully cevered by a
judgsment af the Tribunal in 0.A, 45/87 and conneﬁted'cases,

decided on 24,7.,92, Fqllewing-the said gscision, this

petition fails and is accerdingly dismis sed. Ne cests,
QJ&(é: -- | Z;ledy/égzééézz_.
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